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L o c a l A re a  N e tw o rk  fo r M ic ro -C o m p u t-  

ers

813 . P R O F . N A R A IN  C H A N D  P A R - 

A S H A R : Will the P R IM E  M IN IS T E R  be  

pleased to state:

(a) w hether Local Area Network has 

been accepted as a  viable and attractive 

solution to obviate the need for com m unica

tion betw een Micros for the exchange of data  

by the M icro-Com puters;

(b) if so, w hether any steps have been  

taken to develop this Local area  Network; 

and

(c) it so, the details thereof?

T H E  M IN IS T E R  O F  S T A T E  IN T H E  

M IN IS T R Y  O F  S C IE N C E  A N D  T E C H N O L 

O G Y  A N D  M IN IS T E R  O F  S T A T E  IN T H E  

D E P A R T M E N T S  O F  A T O M IC  E N E R G Y , 

E L E C T R O N IC S  O C E A N  D E V E L O P M E N T  

A N D  S P A C E  (S H R I K. R. N A R A Y A N A N ):

(a) Y es, Sir, Local Area Network (LAN) has 

been accepted as a viable and attractive  

solution for com m unication between com 

puters (m icros/PCs, Superm icros, minis, 

m ainfram e and even super-com puters) lo

cated within the sam e building or cam pus for 

the exchange of data/program m es and 

sharing of resources such as printers, disk 

space etc. and the introduction of m icrocom 

puter (especially P C ) has m ade LANs (espe

cially PC  LANs) increasingly relevant and 

dem and is picking up.

(b) and (c). A num ber of Indian vendors 

are already offering LAN products and solu

tions, m any of which have been developed  

through in House R & D. M any more have  

also been licensed to m anufacturing these. 

Departm ent of Electronics (D O E ) is also  

promoting indigenous developm ent of low 

cost as well as high perform ance LAN solu

tions taking into account state-of-the-art 
developm ents and em erging international

standards. A  Technology D evelopm ent 

Council (T D C ) project funded by D D E  at IIT, 

Kanpur has resulted in successful develop

m ent of a low-cost P C  LAN solution and is 

now ready for technology transfer to indus

try. E R N E T  project of D O E  is also address

ing a variety of LAN solutions at prem ier 

academ ic and research institutions. T hese  

product designs and related expertise are  

transferred to industry as and w hen thgy  

reach a com pletion stage.

I.A .F . A c c id e n ts

814 . S H R I M O H A N B H A I PA TEL: 

S H R I V IJA Y  N. PA TIL:

S H R I H E T  RA M :

S H R I S A N A T  K U M A R  M A N 

DAL:

Will the M inister of D E F E N C E  be 

pleased to state:

(a) w hether an IAF Jaguar Aircraft kill

ing the pilot, burst in the m id-air on Dharam - 

puri-Tirupattur high w ay recently; and if so, 

the details thereof;

(b) w hether the num ber of air accidents 

in the past few  months has gone up;

(c) the num ber of IA F accidents that 

took place during the year 1988  and first six 

months of ttye current year;

(d) w hether any enquiry has been made 

to know the causes; and

(e) if so, the findings of each of them 

separately?

T H E  M IN IS T E R  O F  S T A T E  IN THE  

D E P A R T M E N T  O F  D E F E N C E  P R O D U C 

T IO N  A N D  S U P P L IE S  IN T H E  M IN IS TR Y  

O F  D E F E N C E  (S H R I D. L. B A ITHA ): (a) 
W hile  there was no case of a Jaguar a i r c r a f t  

bursting in the air, a  fatal accident involving 

a Jaguar aircraft occurred in the area  June.
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1989.

(b) There  has been a  bunching of acci

dents during the first 2 months of the current 

financial year. Such bunching is not unusual.

(c) It would not be in public interest to 

disclose this information.

(d) and (e). Yes, Sir. The findings of the  

Court of Inquiry are classified and it would 

not be in public interest to disclose the sam e.

C a s e s  F iled  on  K u d a l C o m m is s io n  

F in d in g s

815 . S H R I S Y E D  S H A H A B U D D IN : Will 

the M in istero f H O M E  A F FA IR S  be pleased  

to state:

(a) whether the Kudal Commission has  

submitted its final report;

(b) if so, the total num ber of cases  

referred to it and of those in which it has 

submitted its findings;

(c) the num ber of cases referred by 

Governm ent of the CBI for follow-up;

(d) the num ber of cases so far investi

gated by CBI;

(e )th e  number o fc a s e s in w h ic h th e C B I 

has filed charge-sheets; and

(f) the brief particulars of the cases in 

which the charge-sheets have been filed?

T H E  M IN IS T E R  O F  S T A T E  IN TH E  

M IN IS T R Y  O F  P E R S O N N E L , P U B L IC  

G R IE V A N C E S  A N D  P E N S IO N S  A N D  T H E  

M IN IS TE R  O F  S TA TE IN T H E  M IN IS T R Y  

OF H O M E  A F FA IR S  (S H R I P. C H ID A M B A 

RAM): (a) to (f). Kudal Com m ission has 

submitted six interim Reports and a  Final 

Report. First three Interim Reports alongwith  

M em oranda of Action T aken  have already

been placed on the T ab le  of Lok Sabha. The  

remaining reports alongwith M em oranda of 

Action Taken  will be laid on the  T ab le  of both 

the Houses shortly.

L in k in g  o f D is tric t H e a d q u a rte rs  o f  

W e s t B en g a l W ith  S T D

816. S H R I S A T Y A G O P A L  M IS R A : Will 

the Minister of C O M M U N IC A T IO N S  be 

pleased to state:

(a) the present position of connecting all 

the district headquarters of W est Bengal 

with S T D  facility; and

(b) the details of future plan of Govt, ir 

this regard.

T H E  M IN IS T E R  O F  S T A T E  O F  THfc 

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (S H R I 

G IR ID H A R  G O M A N G O ): (a) O ut of the 17th 

District Headquarters in W est Bengal, 13 

have already been provided with S T D  facil

ity.

(b) O n e  of the targets of the Seventh  

plan is to connect all the District H eadquar

ters with S .T .D . N ecessary steps are being  

taken to achieve this target, subject to availa
bility of equipm ent.

P er C ap ita  In c o m e  o f A n d h ra  P rad esh

817. S H R I S. PA LA K O N D R A YU D U : Will 

the M inister of P L A N N IN G  be pleased to 

state:

(a) the per capita incom e of Andhra  

Pradesh since 1980;

(b) the per capita income of other States  

of the country; and

(c) the action being taken to increase  

the per capita income of Andhra Pradesh?

THE MINISTER OF PUNNING AND




